' Short title, .

' A—mcnqmem 2. In sub- sectlon (3) of section 1 of the: Control of Shlppmg Act, .
of section . 1947, for the figures “1956”, the ﬁgures “1958” shall be substituted. °

THE CONTROL OF SHIPPING (CON I‘INUANCF)
ACT, 1956

ACT No. 10 oF 1956

An Act to contmue the Control of Shipping Act 1947, for a
further perlod ‘ .
[let March, 1956]_ '

BE it enacted by Parhament in the Seventh Year of the Republlc:'r
of India as follows:—

" 1. This Act may be called the Control of Shlppmg (Contmuance) .
Act, 1956
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